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SaspeaaiOD of N. D. M. C. Badget 

8437. SHRI YASHPAL SINGH: 

SHRI DEVINDER SINGH: 

GARCHA 

SHRI ONKAR LAL BERWA: 

Will the Minister of HEALTH AND 

FAMILY PLANNING AND WORKS, 

HOUSING AND URBAN DEVELOPMENT 

be pleased to state : 

(a) whether the Lt. Governor of Delhi has 

suspended the New Delhi Municipal Committee 

budget for 1970-71 ; 

(b) if so, whether an inquiry has been made 

to find out the causes for the same; and 

(c) what steps are being taken to see that 

salaries of the staff are disbursed in time? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

PLANNING AND WORKS, HOUSING 

AND URBAN DEVELOPMENT (SHRl 

B. S. MURTHY): (a) A direction was issued 

by the Lt. Governor of Delhi on the 3rd 

April, 1970 asking the New Delhi Municipal 

Committee not to implement the budget or any 

portion of it without proper sanction having 

been obtained from him as required under rule 

11-8 of the Municipal Account Code as appli-

cable to the New Delhi Municipal Committee. 

(b) The New Delhi Municipal Committee, 

while adopting its budget for 1970-71, on 

30.3.1970 had decided to exempt students of 

Higher Secondary classes in its schools from 

payment of tuition fca. Since a similar pro-

posal of the Delhi Administration had not 

been approved by the Government of India, it 

was felt by the Lt. Governor that the decision 

of the New Delhi Municipal Committee was a 

major departure from policy. In order that 

the New Delhi Municipal Committee may not 

implement its decision, the direction was 

issued. 

(c) It was soon after made clear that the 

direction was only in respect of above exemp-

tion. The Delhi Administration and the New 

Delhi Municipal Committee have intimated 

that there was no dislocation in the normal 

working of the Committee and the staff was 

not put to any difficulty. The Budget proposals 

of the Committee have also since been sanc-

tiO!led on 21.4.70. 
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